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C h u reb  F lag Station

893. Shri Dhusiya: Will the Minis
ter of Railways be pleased to state 
whether Government are contemplat
ing to convert the Chureb Flag Station 
into a ‘B’ class Station on the N. E. 
Railways?

The Deputy Minister of Railways 
and Transport (Shri Alagesan): Yes
There is a proposal to convert Chureb 
Flag Station into a crossing station 
during the Second Five Year Plan.

R e fr e sh m e n t  R oom  at Saharsa 
J u n c tio n

894. Shri L. N. Mishra: Will the 
Minister of Railways be pleased to 
state:

(a) whether it is a fact that Refresh
ment Room was sanctioned for Sahar
sa Junction (North-Eastern Railway) 
in Bihar; and

(b) if so. the main reasons* why it 
has not yet started functioning?

The Deputy Minister of Railways 
and Transport (Shri Alagesan): (a)
Yes.

(b) The provision of a Refreshment 
Room at Saharsa Junction has neces
sitated certain structural alterations in 
the Station building, the works in con
nection with which are expected to be 
completed and the refreshment room 
opened shortly.

895. Shri L. N. Mishra: Will the 
Minister of Railways be pleased to 
state:

(a) whether it is a fact that some 
crossing stations are to be provided 
in Samastipur— Darbhanga, Muzaffar- 
pur— Samastipur and Barauni— K̂ati- 
har Sections of North-Eastern Rail
way line in Bihar: and

(b) if so, the names of such places, 
and when they would start working?

The Deputy Minister of Railways 
and Transport (Shri Alagesan): (a>
Yes, Sir.

(b) A S tatem en t is attached, see 
Appendix VlTl, Annexure No. 14.]

R ailw ay  Su r p l u s  St a f f

896. Chaudhuri Mnhammed aiaf>
fee: Will the Minister of Railways be
pleased to state:

(a) whether the orders of 1946 re
garding the protection of pay to sur> 
plus staff revived in 1951 was amend
ed and was given effect to from the 
retrospective date in 1953; and

(b) if so, the causes thereof?

The Deputy Minister of Railway* 
and Transport (Shri Alagesan): (a>
No, Sir.

(b) Does not arise.

C r o s s in g  S t a t i o n s  o n  N.E. Rly.

M ail M otor Service

897. Chaudhuri Mnhammed Shaf-
fee: Will the Minister of Communica*' 
tions be pleased to state:

(a) whether the Mail Motor Serrice 
in Bombay, Madras. Calcutta and: 
Delhi has been departmentalised;

(b) if so, since when;

(c) the number of employees in the 
Mail Motor Service at the above men
tioned stations:

(d) whether the staif attached to the 
Mail Motor Service has been absorb
ed in the Department permanently.




